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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDEKABAD
el ——y
K Polio 109592
ETh
0.A.No,682/92 Date of Order: 26,10,92

BETWEEN :

" The Junior Employment Officer,
Sub Employment Exchange,
Vikarabad, Ranga Reddy Disctict. .. &pplicant,/2nd Respondent
in OA,682/92

.AND
1, Kamalakar 3 ;
2, Senior Supdt. of Post ﬁ) .. Respondent/Applicant in
Office, Secundeérabad Division, main OA,
Secunderabad,

3. Kk.,Yadaiah, S/0 Narsimhulu, .. Respondentg/Respondents in

R/0c Changamal, 'Ranga Reddy Dist;—j main OA,
— __‘__.--——_—--\\
Counsel for the Applicant .+ Mr.D.Panddranga Reddy
Counsel for the Respondentﬁ:[:foal' .s Mr.@ifm.
: 3 P T g S ‘
o (Re2s .o Wamana. Addl.qGsC

CORAM ;

HON'BLE SHRI T.CHANDRASEKHARA KEDDY, MEMBER(JUDL, )




AV

}
- Order of the SiﬁgleMember'Bench deliv%red by

Hon'ble Shri T. Chandrasekhara Reddy, Member(Judl.)

!

This is an applicaticn filed by the rbviggﬂpetitionef
herein to review the judgement dated 18,8.92 Pqﬁsed in OA 682/92

- #
and .pass such other order or orders as may deem fit and proper
| -y

in the circumstances of the case. ' “

The review .petiticner in this case ig Junicr Employement
Cfficer, Sub-Employment Exchange, Viﬁarabad,éanga Reddy
District who was the second respéndent in the main OA. bk, -

e AaVaraas oA

As per our orders dated 18.8.92, we had directed (the second A

- et D A

- Uha (g8 : |
reSpondent‘thereén %o sponsor the name of the applicant
U tae Gy
thezedn xX® - in pursuance of any notificationfissued by the
Senior Superintendent cf Post QOffices, Secungerabad, to £ill up

the post of B.P.M. Changomal, if junior tc the applicant Cm\da b/

, r :
thersedn had been sponsored by the Jr. Employment Officer 12

e el dicmm e o~ :
(2nd respondent in the CA). It is brought to our notice

today that the review petitioner is not able to implement our

orders dated 18.8.92 by sponsoring the name of the applicant
_ 1
in the main OA. for the dbresaid post as his registration card

has been transferred to the District Employément Exchange,

Range Reddy District, Srinager Colony, Hyderabad in July, 1989
SsC '

for consideration of/standard vacencies, 8o from the said

submission, it is quité evident that it is iot'at all possible:

for the review petitioner tc implement our érderé Sated 18,8.92
A g S Vol QU EFONNIE @ a4

by sponsoring the name of the (first respcndent herein)to fill

up the post of BPM Changomal.AMr.D.Panduran?a Reddy,for the review

petiinner hérein submitted that the said‘pcst of BPM is

not yet filled up., So, in view of this pbsétién,‘it is up'

to the fifst respendent herein to file a sebarate 0A if so

'édvised{for redressal of his grievance_namepy if juniors

to the applicant in thé said cadre ~had

been sponsored' by the = DistriLt Employment
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Exchange, Ranga Reddy District to £ill up the s%id post
- of B.P.M., Changamal, The name of one Yadaiah?who is the
‘ thrid respondent in the main OA was sponsored-bJ the Review
Petitioner herein to the Superintendent of PostIOffices
(1st respondent in the CA) for the said post ofiB.P.M., as
his qualification was less than SSC and as his 4mp10yment card

had been retained by the Review Petitioner hereim. But, the

[ e
qualification of the fHéesat applicant in the 0aA iE SSC, which
hasd drtomn
is higher than that of Yadaiah and whose employment card weae

|
transferred to Employment Exchange Ranga Reddy Déistrict, As
e naviva ’GR-Q.’\"l’fW“—t Lt~ \ — Lli\.n (e A’J
already pointed out“(fhe second respondent cannot implement our
[N :

orders for the réasons aforesaid. g {fie ondy course open to us

is to set aside the judgement deted 18,8,92 pas#ed in OA 682/92
and dismiss the said OA 680/92 as not maintainabie. Hence, we
set aside the judgement dated 18,82.92 passed in 6A 682/92

[

and dismiss the said OA 682£92 as not malntainab}e. Hence,
we—set—aside—the—jndgement—dated—l18.8 .92 and dismiss~the

— !
QA £682/02 ws not—maintalnable, Review Petition %s allowed

accordingly, leaving the parties to bear their cwn costs.
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, ' (T CHANDRASEKHARA REDDY)
'; Member (Judll,)

Dated:i26th October, 19092

. Dy.Registrar(J)
(Dictated in the Open Court) !

To l
1., The Junior Employment Officer, '
Sub Employment Exchange, vikarabad, Ranga Reddy Dist.

Zfd The senior Superintendent of Post Office,

Secunderabad Division, Secunderabad. .
3. One copy to Mr.S.Nyamurthy, Advocate, 238/2RT, Sdidabad, Hyd.
4, One copy to Mr,.N,v.Ramana, Addl,CGSC,CAT,.Hyd

5. One spare ¢o n
;? One %opy topﬂr.D.Panduranga Reddy. spl.cov

self or A pP.Govie
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